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NHRC seeks fresh report
on aid to rape victim

PNS B BHUBANESWAR

T he National Human

Rights Commission (NHRC)
has directed the Jagatsinghpur
district Collector and Super-
intendent ot Police to submit

a fresh report on payment of

compensation to a minor girl
rape victim.

The NHRC passed the order
taking cognisance of a rejoin-
der filed by human rights ac-
tivist Radhakanta Tripathy and
the responses from the au-
thorities.

Tripathy earlier invited the
attention of the commission
to an incident wherein a mi-
nor girl was allegedly raped by
her tuition teacher's father, on
September 23, 2023, in a vil-
lage under the Kujang police
station of Jagatsinghpur dis-
trict..

It is stated that victim and
others were taking tuitionata
woman teacher’s house. In the
absence of the teacher, her fa-
ther used toteach the students,
However, taking advantage of
his daughter's absence, the ac-
cused allegedly raped the Class
Vlstudent at regular intervals
along with his accomplice.

Later, the district Collector
and SP submitted their reports
and said the charge-sheet has
been already filed against the
accused Subash Muduli. But
the complainant alleged that
the authorities have not paid
any compensation to the vic-
tim or taken any steps for re-
habilitation of the victim.

Following this, the NHRC
soughta fresh report from the
district administration on the
payment of compensation to
the victim.
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Workers At E-Commerce Giant Amazon’s Warehouses In Delhi-NCR Say Even Toilet Breaks Are
Frowned Upon By Managers And The Slightest Pause In Work Can Invite Arbitrary Blacklisting

HANDLED WITHOUT CARE

AnkitaAnand Atimesgroup.com

tprecisely 8 20am, 10minmtes before
the day shift begrins at Amazon's cav-
ernous warehouses, the assembled
workdfioree is put through a drill.
“One”, says the supervisor 100",
lhﬂ,’!uupd‘ku'\l&f‘.& in response, arms stretched.
. says the supervison 1007, the grougp
responids, arms striking o diffevent pose
“Three," comes the next cue. The arms move
again. Thu chorus is unchanged: “100".
“Fe 100, “Five", *1007, Skx, *100,." This
pecu]u: eount goes on for five minutes.

The next five minutes are for briefings on the
day's targets before the 10-hour shift beging at
the depots, which Sheetal, 8 worker, says “feels
like belng trapped in a jail”, each minute akin
to being put through & boot camp,

The PT session is more a workout for the
mind than musche, reinfircing and hardeoding
the message that all workers have to meet 100%
of their targets, says Ritesh, who works in Del s
{Bilaspur). “It's meant to get ns into the one.”

It's this relentless pursuit of “1007 which,
workers say, has spawned a punishing work cul-
ture in Amazon’s Indian warehouses, echoing
complaints in other countries that have raised
questions about the hackend practices of the
“eustomer-obsessed” global e-tailing giant.

Sheetal, who works in the stowing section of
Del-d {Manesar), told TOI she has to meet “bru-
tal hourly targets” thd imvolve packing 150 items
per hour — a ceaseless walking, bending, squat-
ting, pivoting routine that she and fellow workers
areexpected to perform with robotic prectsion.

“Onee you're in, you're on the move all the
time. Neybresks and no sitting down, even if you
need to put stull’ into the lowest rack. Bend and
streteh, but don't sit. Sitti idle time.

RAW DEAL OF THE DWW (Top) Amazon's Del-5

laws for regular
fo.‘]][l]\f. warehouses have been set up in Hary-
ana to access cheap labom:

“The minimum wage in Delhi is nearly dou-
ble that in Flaryana and the lack of uniens in

ang allow to esey
quences of non-compliance with laws" he sald

Despite this, manpower is easily available
hecause of the sheer number of youths looking
for jobs. “The Amazon moded, which ks unlgue
globally and is being increasingly adopted, ex-
ploits the youths by hiring them for labour-in-
tensive jobs. There is no skill development hap-
pening,” Nivogi said, adding there was little
automation in the warehouses,

“The useof AT ks limited to tracking the speed
of warkers and ensuring they meet targets. For
Instanee, I a conveyor belt is moving fast, work
ersare forced to mateh the speed, withouat which
they couled end wp getting injured,” Nivogi said,

Injuries aren’t uncommon, said Akhil, es-
pecially in the docking section. In May 2023,
Akhil's finger was injured as 1t got stuck in
the corveyor belt. He said he got an ESIC card
— It gives access (o free troatment at the ESIC
hospital — after much pleading with the su-
pervisor “and on the cnndmon that T would
not get pald for the .

Wiy Protests Haven't Worked
Sinee 2022, Amazon warehouse warkers have

tons every “Black Friday™— the busbest business
day They call it ‘Make Amazon Pay"and apply
en masse for leave, But since leave applications

Lled, only 100:0dd workers gather, bray.

canditions they have to work in, which can entail msl]ngm the toilet fioar to aumd dumcﬂm by floor

cameras. Catching 5 to risk a message

warning them their targets

ing the risk of blacklisting.
AIWA saxid it is fighting for an eight-hour

by massive heat stress during one of

Even toilet breaks are idle time, We get pulled
upforit, Cameras cover all sections of the ware-
house, 5o supervisors hinve eyves on us all the
time,” Sheetal says. “Workers get text messages
if they are seen sitting down., Supervisors send
screenshots encireling anyone who s inactive
o our WhatsApp groups,” she adds,

‘Prime’ Time

The tolerance threshold for “time-wasting”,
accoriing to workers, is even lower in the cus-
tner promise department that caters to Ama-
zon Prime. The cart of a Prime customer must
b filled within the stipulated time. *In caso we
get injured or feal umwell, we're simply told to

16 har innorth India, promp
the mm:iwuu workers to issoe a media state-
et o Jurse 4 and send a memorandum to govt
and Amazon on June 7 about work conditions
that they called intolerable. An official of Om
Enterprises did not offer any comment. The
other firms could not be reached.

MNote To Govt — ‘It's Unbearable’

“Pooja, an Amazon warehouse worker and mem-
ber of Amazon India Workers Assoclation
(ATWA), has informed that male and female
wirkers are forced to work under unbearable
temperatures in warehouses,” said the June 7
mema, which coincided with photos surfacing

continue, If we can't, we misst f:
= Thad to rush to the washroom once, but when
Ireturned after five minutes, the work had been
given to smnwm. alse and I was threatened with
vs Gita, who works in Del4d
Shectal suys she was threatened with termi-
matlon for & mistake and eventually had to glve
an undertaking to save the job. "1 had stowed
nine "high-ris e tems’ into @ stack meant

of workers sl llh-rl'em!xmlﬂ#w!u(‘aldi

ahreath, evading CCTV surveillance. If caught,

there's a penalty by way of pay deduction.
Asking for a heat surﬂm'pemynhh‘ln wmk-

orders kept puunng inand suparvisors ma]]sed

workday, salary of Fs 25,000, humane
wcxrk targets, adherence to labour laws, proper

by aifteer noon that they weee r Lha
target. So, ome of them asked the workers to ex-
tend their hands in the air; “Say after me: ‘we
will achieve the target, we won't go to the wash-
roam, we will not drink water’,” the supervisor
allegedly told the workors, Nattonal Human
Rights Commizsion (NHRC) has taken congi-
sance of the matter and senta notice to Amazon.

Just like in fitness gyims, the warehouses play
groovy Harymnwi, Pamjabi. Hindi and Bhojpuri
numbers — mast of the workers are from U
Haryana, Punjab and Bilar — to keep the adren
aline high. “There's another song that's played
regularly to motivate us — Amazon ke cheeteh’
(Cheetahs of Amazon). They treat us nothing
like that,” said Pratap (23), who works in the
Inbound secthon of Del-d.

fiesst bl b

p Inter LabourOr
mnm Dharmender Kuma convenor off ATWA,
saldd, “No action has been taken on these com-

il like they
it b foreign countriss. Amazon is still not com-
municating with us and has only issued state-
ments to the media. But they've said they are
looking into the allegathons"

What Amazon Has Said

Ina meda statement pat oot after workess' com-
plaints over heat stress, Amazon said: “Safety
and wellbeing of our assoctates is of utmost
priority for us.. All Amazon 5 have bean
equipped with heat index devices that constant-
Ty monitor changes in temperature, and our
wams implement appropriate carrective mea-

il
Juache

comiirtable work

drinking water and pink toilet access mk!:t:sluu
women, the memo said that on May 20, Pooja
recorded a temperature of 31 degrees Celsius in
the dock area of her warehowse, 32 degrees in
thi and 34.2 degress in the stow section

for ‘smeal] items’, The system is d, but
the scanners missed it, too. T was called by the
SLP (security loss petition) team in the only
room that has no CCTV cameras, They asked
me to give it in writing that it was my mistake,
else they would charge me with theft.” she says.

Monthly ]

Ded-4 and -5, both located in Gurgaon, are two ol
Amazon's largest warehouses in NCR, with
around 2,000 workers each. The contracted ones
have 8 manthly CTC of Rs 13,520 (Rs 10,067 take
homme) and part-time ones Like Sheetal, who book

where she works. That's why workers, particu-
larly women, are foreed to take rest in wash-
rooms amid imhygienic conditions,” it said.

Alghil (24), whe works in the docking area of
Del-4 — it's where incoming cargo is offloaded
and is the most physically demanding section

=aid it became insufferable during the heat-
wave, with no fan or eooler around. But thers
wits N0 ket on deliverables,

“Large metal containers, which can be as
heavy as 100k, are brought here. In sommes
these are red hot totouch. Cur job is to put them
o the conveyor belt that takes them into the

slots through an 1p;\ are paid Rs 64 pm shift.
The aren’t A but have
contracts with firms like Om Uniue, Om En.
terprises, Pranay, Simran Enterprises, and
Winving Enterprise.

Workers ane n-n:lllud to a plekupand-drop

The belt never stops.” said Akhil,

ber ¢ o
ing his Class XII boards, hoping to save to study
further and improve his job prosy

in ing
the pandemic, when he got high fever during his
x.hlu anid had te be taken to hospital. “When |
went back to the warehouse, my card was de-
elined, and [ was fold it was cancelled becsuse
of the ‘trick | pulled”. Two months later, [ got &
eall psking me to come back. | rejoined in Jan
2021," he sald, Pratap’s case lsn't a one-off. Since
2002, 16 complaints have been sent to Gurgaon's
assistant labour turrum:unt'rmw] by Amii

0 = All pertain
being biocked nrh]ankllsu.-d arhitrarily Noneof
these cases has been decided vet,

A (v ined Dl

4 a5 a contract employee of PSN Supp]y Chain
Solution, wrote in the complaint, “T was wld my
cartd was blacklisted by "higher-ups’ and they
will call back when it's reinstated... When Lap
plied for another job, they rejected my applica:
tion, saying I'd been blacklisted by Amazon.”
AIWA legal advisor KE Nivogl said, “The ALC
sant anotice to the warehouse and the company;

to e fon bt nebody

Dlhi-MCR saw 38 straight days of 4 ILId.eng

service and get ing the
shift—one for lunch from 12.35pm to L05pm. and
thie other from 4pm to 4.30pm. There are two
categories of workers — blue badges (contract
employees) and green badges (regular employ-
eng). Contract workers say there's a class divide
at work with the blues' gotting the rough end of
the stick, Frustration building up over time,

THE WAREHOUSE ECONOMY HAS
BOOMED along the Delhi-Jaipur
highway in Gurgaon and is now one of
India’s largest because of the growth
of the digital economy, logistics
services, aggregation as a business
model, and smooth access to both
north and west via expressways.
Other than Amazon, scores of
mmparues run warehouses in whuch
s of people are I

plus from May 13.

An Dath — No Toilet Breaks

The June 4 AIWA statement reveadid that  su
pervisor in Del-d made workers take an oath on
My 16 to meetl targets without taking Loilet or
water bireaks, Workers TOT spoke with said rhl.s

eame” It has now been told 1o approach author.
ities to get the case referred to the lsbour court.

Trade Practices Loaded Against Workers

Nivogi, whe has worked with trade unions for
three decades, said warehouse workers are
eaught in 8 maze of trade practices that are
Inaded against them. “For one, the contract pe:

L30pm. Theday a5 riod never extends beyond 11 months, s0a com:

In Q1 of 2024, Delhi-NCR had the highest = New supply, 01 2024 ;mm*
supply of new warehouse space mAbsOpHon I QLA | e RIGREST.
{In mion square feet) It's 3PL or third-

15 23 party leasing,

20 19 19 the co-working

s 14 14 space equivalent

: 1 5 2 = of logistics where
1.0 . space is leased to
05 03 different firms, that
b0 hias the largest share

Dethi-NCR Mumbai Pung. Bengakuru Chennai of warehouse space

'I‘Ilm. work in
areas reportinga hlsdl Iw:ut indest. Our buildings
are temperatare controlled.., have proper venti
laticm, offer adequate provision of water and
ORS, and follow job rotation as well as work-rest
eyeles in case of high heat index,

"W are also sensitive to the needs of associ-
ates who may have prior health condithons, and
our sites are equipped to provide additional
emergency medical assistancs to those who may
el thes, such as In eases of a heat stroke.

Im & letter to govi, reported by Economic
Tirmes on June 26, Amazon India referred to the
oath incident as “an unfortunate and isolated™
o, “Promipt disciplinary action has been taken
against this emplovee,” it sabd, adding that the
empl.oyee llsﬂ Lhnught of it as a motivational
exereise. I.uzsum- ]L'vnl from. [hL-.

it efforts to re-tra.
workplace, health, safety and wellbeing,” it sakd

No Action On Complaints: Union
In response, AIWA released another statement
on June 26, pointing out that none of the con-
m—nx it had raised — profonged work hours, kack
of adequate restronms and seating, setting of
I]]‘Jl\t‘hlﬂ'\dbfl.‘ targets, blocking of Ddl'db <md
Tack of anmual wage ¢
a forum for grievance redress — had been ad-
dlressod by the warehouse management.
{Nemes af wevkers changed on roquest)
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If you think jobs in
warehouses are had,
here’s a reality check

6% of Indians holding regular jobs earn below 710,000
a manth; according to ILO's India Employment Report 2024
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Workers At E-Commerce Giant Amazon’s Warehouses In Delhi-NCR Say Even Toilet Breaks Are
Frowned Upon By Managers And The Slightest Pause In Work Can Invite Arbitrary Blacklisting

HANDLED WITHOUT CARE

AnkitaAnand Atimesgroup.com

tprecisely 8 20am, 10minmtes before
the day shift begrins at Amazon's cav-
ernous warehouses, the assembled
workdfioree is put through a drill.
“One”, says the supervisor 100",
lhﬂ,’!uupd‘ku'\l&f‘.& in response, arms stretched.
. says the supervison 1007, the grougp
responids, arms striking o diffevent pose
“Three," comes the next cue. The arms move
again. Thu chorus is unchanged: “100".
“Fe 100, “Five", *1007, Skx, *100,." This
pecu]u: eount goes on for five minutes.

The next five minutes are for briefings on the
day's targets before the 10-hour shift beging at
the depots, which Sheetal, 8 worker, says “feels
like belng trapped in a jail”, each minute akin
to being put through & boot camp,

The PT session is more a workout for the
mind than musche, reinfircing and hardeoding
the message that all workers have to meet 100%
of their targets, says Ritesh, who works in Del s
{Bilaspur). “It's meant to get ns into the one.”

It's this relentless pursuit of “1007 which,
workers say, has spawned a punishing work cul-
ture in Amazon’s Indian warehouses, echoing
complaints in other countries that have raised
questions about the hackend practices of the
“eustomer-obsessed” global e-tailing giant.

Sheetal, who works in the stowing section of
Del-d {Manesar), told TOI she has to meet “bru-
tal hourly targets” thd imvolve packing 150 items
per hour — a ceaseless walking, bending, squat-
ting, pivoting routine that she and fellow workers
areexpected to perform with robotic prectsion.

“Onee you're in, you're on the move all the
time. Neybresks and no sitting down, even if you
need to put stull’ into the lowest rack. Bend and
streteh, but don't sit. Sitti idle time.

RAW DEAL OF THE DWW (Top) Amazon's Del-5

laws for regular
fo.‘]][l]\f. warehouses have been set up in Hary-
ana to access cheap labom:

“The minimum wage in Delhi is nearly dou-
ble that in Flaryana and the lack of uniens in

ang allow to esey
quences of non-compliance with laws" he sald

Despite this, manpower is easily available
hecause of the sheer number of youths looking
for jobs. “The Amazon moded, which ks unlgue
globally and is being increasingly adopted, ex-
ploits the youths by hiring them for labour-in-
tensive jobs. There is no skill development hap-
pening,” Nivogi said, adding there was little
automation in the warehouses,

“The useof AT ks limited to tracking the speed
of warkers and ensuring they meet targets. For
Instanee, I a conveyor belt is moving fast, work
ersare forced to mateh the speed, withouat which
they couled end wp getting injured,” Nivogi said,

Injuries aren’t uncommon, said Akhil, es-
pecially in the docking section. In May 2023,
Akhil's finger was injured as 1t got stuck in
the corveyor belt. He said he got an ESIC card
— It gives access (o free troatment at the ESIC
hospital — after much pleading with the su-
pervisor “and on the cnndmon that T would
not get pald for the .

Wiy Protests Haven't Worked
Sinee 2022, Amazon warehouse warkers have

tons every “Black Friday™— the busbest business
day They call it ‘Make Amazon Pay"and apply
en masse for leave, But since leave applications

Lled, only 100:0dd workers gather, bray.

canditions they have to work in, which can entail msl]ngm the toilet fioar to aumd dumcﬂm by floor

cameras. Catching 5 to risk a message

warning them their targets

ing the risk of blacklisting.
AIWA saxid it is fighting for an eight-hour

by massive heat stress during one of

Even toilet breaks are idle time, We get pulled
upforit, Cameras cover all sections of the ware-
house, 5o supervisors hinve eyves on us all the
time,” Sheetal says. “Workers get text messages
if they are seen sitting down., Supervisors send
screenshots encireling anyone who s inactive
o our WhatsApp groups,” she adds,

‘Prime’ Time

The tolerance threshold for “time-wasting”,
accoriing to workers, is even lower in the cus-
tner promise department that caters to Ama-
zon Prime. The cart of a Prime customer must
b filled within the stipulated time. *In caso we
get injured or feal umwell, we're simply told to

16 har innorth India, promp
the mm:iwuu workers to issoe a media state-
et o Jurse 4 and send a memorandum to govt
and Amazon on June 7 about work conditions
that they called intolerable. An official of Om
Enterprises did not offer any comment. The
other firms could not be reached.

MNote To Govt — ‘It's Unbearable’

“Pooja, an Amazon warehouse worker and mem-
ber of Amazon India Workers Assoclation
(ATWA), has informed that male and female
wirkers are forced to work under unbearable
temperatures in warehouses,” said the June 7
mema, which coincided with photos surfacing

continue, If we can't, we misst f:
= Thad to rush to the washroom once, but when
Ireturned after five minutes, the work had been
given to smnwm. alse and I was threatened with
vs Gita, who works in Del4d
Shectal suys she was threatened with termi-
matlon for & mistake and eventually had to glve
an undertaking to save the job. "1 had stowed
nine "high-ris e tems’ into @ stack meant

of workers sl llh-rl'em!xmlﬂ#w!u(‘aldi

ahreath, evading CCTV surveillance. If caught,

there's a penalty by way of pay deduction.
Asking for a heat surﬂm'pemynhh‘ln wmk-

orders kept puunng inand suparvisors ma]]sed

workday, salary of Fs 25,000, humane
wcxrk targets, adherence to labour laws, proper

by aifteer noon that they weee r Lha
target. So, ome of them asked the workers to ex-
tend their hands in the air; “Say after me: ‘we
will achieve the target, we won't go to the wash-
roam, we will not drink water’,” the supervisor
allegedly told the workors, Nattonal Human
Rights Commizsion (NHRC) has taken congi-
sance of the matter and senta notice to Amazon.

Just like in fitness gyims, the warehouses play
groovy Harymnwi, Pamjabi. Hindi and Bhojpuri
numbers — mast of the workers are from U
Haryana, Punjab and Bilar — to keep the adren
aline high. “There's another song that's played
regularly to motivate us — Amazon ke cheeteh’
(Cheetahs of Amazon). They treat us nothing
like that,” said Pratap (23), who works in the
Inbound secthon of Del-d.

fiesst bl b

p Inter LabourOr
mnm Dharmender Kuma convenor off ATWA,
saldd, “No action has been taken on these com-

il like they
it b foreign countriss. Amazon is still not com-
municating with us and has only issued state-
ments to the media. But they've said they are
looking into the allegathons"

What Amazon Has Said

Ina meda statement pat oot after workess' com-
plaints over heat stress, Amazon said: “Safety
and wellbeing of our assoctates is of utmost
priority for us.. All Amazon 5 have bean
equipped with heat index devices that constant-
Ty monitor changes in temperature, and our
wams implement appropriate carrective mea-

il
Juache

comiirtable work

drinking water and pink toilet access mk!:t:sluu
women, the memo said that on May 20, Pooja
recorded a temperature of 31 degrees Celsius in
the dock area of her warehowse, 32 degrees in
thi and 34.2 degress in the stow section

for ‘smeal] items’, The system is d, but
the scanners missed it, too. T was called by the
SLP (security loss petition) team in the only
room that has no CCTV cameras, They asked
me to give it in writing that it was my mistake,
else they would charge me with theft.” she says.

Monthly ]

Ded-4 and -5, both located in Gurgaon, are two ol
Amazon's largest warehouses in NCR, with
around 2,000 workers each. The contracted ones
have 8 manthly CTC of Rs 13,520 (Rs 10,067 take
homme) and part-time ones Like Sheetal, who book

where she works. That's why workers, particu-
larly women, are foreed to take rest in wash-
rooms amid imhygienic conditions,” it said.

Alghil (24), whe works in the docking area of
Del-4 — it's where incoming cargo is offloaded
and is the most physically demanding section

=aid it became insufferable during the heat-
wave, with no fan or eooler around. But thers
wits N0 ket on deliverables,

“Large metal containers, which can be as
heavy as 100k, are brought here. In sommes
these are red hot totouch. Cur job is to put them
o the conveyor belt that takes them into the

slots through an 1p;\ are paid Rs 64 pm shift.
The aren’t A but have
contracts with firms like Om Uniue, Om En.
terprises, Pranay, Simran Enterprises, and
Winving Enterprise.

Workers ane n-n:lllud to a plekupand-drop

The belt never stops.” said Akhil,

ber ¢ o
ing his Class XII boards, hoping to save to study
further and improve his job prosy

in ing
the pandemic, when he got high fever during his
x.hlu anid had te be taken to hospital. “When |
went back to the warehouse, my card was de-
elined, and [ was fold it was cancelled becsuse
of the ‘trick | pulled”. Two months later, [ got &
eall psking me to come back. | rejoined in Jan
2021," he sald, Pratap’s case lsn't a one-off. Since
2002, 16 complaints have been sent to Gurgaon's
assistant labour turrum:unt'rmw] by Amii

0 = All pertain
being biocked nrh]ankllsu.-d arhitrarily Noneof
these cases has been decided vet,

A (v ined Dl

4 a5 a contract employee of PSN Supp]y Chain
Solution, wrote in the complaint, “T was wld my
cartd was blacklisted by "higher-ups’ and they
will call back when it's reinstated... When Lap
plied for another job, they rejected my applica:
tion, saying I'd been blacklisted by Amazon.”
AIWA legal advisor KE Nivogl said, “The ALC
sant anotice to the warehouse and the company;

to e fon bt nebody

Dlhi-MCR saw 38 straight days of 4 ILId.eng

service and get ing the
shift—one for lunch from 12.35pm to L05pm. and
thie other from 4pm to 4.30pm. There are two
categories of workers — blue badges (contract
employees) and green badges (regular employ-
eng). Contract workers say there's a class divide
at work with the blues' gotting the rough end of
the stick, Frustration building up over time,

THE WAREHOUSE ECONOMY HAS
BOOMED along the Delhi-Jaipur
highway in Gurgaon and is now one of
India’s largest because of the growth
of the digital economy, logistics
services, aggregation as a business
model, and smooth access to both
north and west via expressways.
Other than Amazon, scores of
mmparues run warehouses in whuch
s of people are I

plus from May 13.

An Dath — No Toilet Breaks

The June 4 AIWA statement reveadid that  su
pervisor in Del-d made workers take an oath on
My 16 to meetl targets without taking Loilet or
water bireaks, Workers TOT spoke with said rhl.s

eame” It has now been told 1o approach author.
ities to get the case referred to the lsbour court.

Trade Practices Loaded Against Workers

Nivogi, whe has worked with trade unions for
three decades, said warehouse workers are
eaught in 8 maze of trade practices that are
Inaded against them. “For one, the contract pe:

L30pm. Theday a5 riod never extends beyond 11 months, s0a com:

In Q1 of 2024, Delhi-NCR had the highest = New supply, 01 2024 ;mm*
supply of new warehouse space mAbsOpHon I QLA | e RIGREST.
{In mion square feet) It's 3PL or third-

15 23 party leasing,

20 19 19 the co-working

s 14 14 space equivalent

: 1 5 2 = of logistics where
1.0 . space is leased to
05 03 different firms, that
b0 hias the largest share

Dethi-NCR Mumbai Pung. Bengakuru Chennai of warehouse space

'I‘Ilm. work in
areas reportinga hlsdl Iw:ut indest. Our buildings
are temperatare controlled.., have proper venti
laticm, offer adequate provision of water and
ORS, and follow job rotation as well as work-rest
eyeles in case of high heat index,

"W are also sensitive to the needs of associ-
ates who may have prior health condithons, and
our sites are equipped to provide additional
emergency medical assistancs to those who may
el thes, such as In eases of a heat stroke.

Im & letter to govi, reported by Economic
Tirmes on June 26, Amazon India referred to the
oath incident as “an unfortunate and isolated™
o, “Promipt disciplinary action has been taken
against this emplovee,” it sabd, adding that the
empl.oyee llsﬂ Lhnught of it as a motivational
exereise. I.uzsum- ]L'vnl from. [hL-.

it efforts to re-tra.
workplace, health, safety and wellbeing,” it sakd

No Action On Complaints: Union
In response, AIWA released another statement
on June 26, pointing out that none of the con-
m—nx it had raised — profonged work hours, kack
of adequate restronms and seating, setting of
I]]‘Jl\t‘hlﬂ'\dbfl.‘ targets, blocking of Ddl'db <md
Tack of anmual wage ¢
a forum for grievance redress — had been ad-
dlressod by the warehouse management.
{Nemes af wevkers changed on roquest)

Others
9%

——3L
24%

Pharma
2%
Eleclroﬂics
nutornutlve

‘Warehoeese dats source: Anarock Capital

Manufacturing
19%
E-COmmerce

If you think jobs in
warehouses are had,
here’s a reality check

6% of Indians holding regular jobs earn below 710,000
a manth; according to ILO's India Employment Report 2024

@ Distribution of regular workers, by
monthly wages 3, at 2022 prices). %
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©) Worker-population ratio among youths with

technical degrees saw a bigger decline than
among youths with formal vocational training,

indicating a lack of suitable jobs
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After 6-year wait, 6-year-old undergoes surgery at AlIMS Delhi

https://timesofindia.indiatimes.com/city/delhi/after-6-year-wait-6-year-old-undergoes-
surgery-at-aiims-delhi/articleshow/111374138.cms

NEW DELHI: After waiting for almost his entire life of 6 years, Aayansh
Kumar, a young ailing boy from Bihar, was finally operated upon for his heart
disorder at AIIMS on Saturday. The little boy was detected with his cardiac
ailment when he was 3 months old in 2018 but was not operated on, despite
being given several dates, until TOI highlighted his and his family's plight
earlier this month.

According to doctors, there was a hole in the child's heart, and he was also suffering
from 'Tetralogy of Fallot', a congenital heart defect. This condition involves four
related heart defects that change the way blood flows to the lungs and through the
heart.

On June 19, National Human Rights Commission had taken suo motu cognisance of
the TOI report on the boy.The surgery was performed by Dr A K Bisoi. On Friday,
the boy underwent a CT angiography in the emergency department. This procedure
was deemed necessary by the attending physician to obtain a more precise
diagnosis, following an initial assessment that required further clarification, said
doctors.

The boy's father, Ankit Kumar, a 32-year-old medical store helper, told TOI that his
son was taken to the operating theatre at approximately 8.45am, and he was
informed about the successful completion of the procedure around 3pm. The child
has been shifted to the ICU for monitoring.

"The doctors informed me that the hole in the heart has been closed and the issue
related to the veins has also been fixed. There were no complications during the
surgery," Kumar stated. He expressed hope that the next 24 hours would be
uneventful and that his child's recovery would progress smoothly.
Ankit had earlier told TOI, "We brought Aayansh to AlIMS in Nov 2018, when he was
just three months old. After seeing the child in OPD, Dr Sachin Talwar, professor of
cardiothoracic & vascular surgery, had asked him to deposit Rs 60,000 for the
surgery and Rs 8,000 for some tests and had given them an appointment for the
operation four months later but despite completing all formalities the surgery was not
performed."

With TOI reporting the issue and NHRC taking it up, the hospital administration
stated that they promptly reached out to the patient's family upon discovering the
postponement of the surgery. However, the family members were unable to arrive at
the hospital immediately. They conveyed to the administration that they would be
present on June 27. AIIMS had conducted an inquiry to reveal the reasons for this
unprecedented delay, but its findings have not been made public yet.
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Delhi News: 6 ITd & Sdoik & dI¢, 6 ITd & g= P! fecdt TR A
ol §8

https://jantaserishta.com/delhi-ncr/delhi-news-after-waiting-for-6-years-a-6-year-old-
child-underwent-surgery-at-delhi-aiims-3359594
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Female worker assaulted, alleges BJP; NCW team reaches West
Bengal

https://economictimes.indiatimes.com/news/india/female-worker-assaulted-alleges-
bjp-ncw-team-reaches-west-bengal/articleshow/111386787.cms?from=mdr

Kolkata: A team from the National Commission for Women (NCW) reached
Coochbehar's Mathabhanga on Sunday to investigate reports that a woman
belonging to a minority community was allegedly assaulted and stripped, for her
allegiance to the BJP. The statement of the woman, who was "assaulted" earlier this
week, was recorded by police on Sunday. "There is a political issue and also a
human issue. We will look into the woman's issue and take action so that she gets
justice," NCW member said.

The NCW team said it met the family members of the victim and will soon meet the
victim. In its X handle, NCW wrote wrote: "Strongly condemned the incident and has
directed the police to invoke relevant provisions of the Indian Penal Code in the FIR.
The accused must be arrested promptly, and the victim provided free medical
treatment. A fair, time-bound investigation is required, with a detailed action taken
report to be submitted to the Commission within 3 days."

Earlier, BJP leader Suvendu Adhikari had written to the NCW, National Human
Rights Commission and National Minority Commission in this regard. The BJP
legislators of Bengal have planned a protest on Monday on the issue outside the
state Assembly.
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Geneva: NHRC chairperson, Secy-General participate in global
human rights events

https://www.bignewsnetwork.com/news/274438929/geneva-nhrc-chairperson-secy-
general-participate-in-global-human-rights-events

New Delhi [India], June 30 (ANI): The National Human Rights Committee
Chairperson, Arun Mishra and, and Secretary General, Bharat Lal, participated in
various international meetings of the Asia Pacific Forum (APF) and the Global
Alliance of National Human Rights Institutions (GANHRI) in Geneva from May 5-9, a
monthly newsletter by the NHRC stated.

NHRC has been actively forging partnerships and collaborations aimed at enhancing
human rights and quality of life, while fortifying the National Human Rights
Institutions (NHRIs).

On May 5, Justice Mishra and Barat Lal participated in the Governance Committee
meeting of the Asia Pacific Forum (APF) of NHRIs, which reviewed its Mid-term
Report, Annual Operational Plan and Budget (2024-25), and APF policies.

Subsequently, on May 6, they joined the Regional Meeting of the APF, to build
strategies to bolster NHRIs in the region to uphold and safeguard human rights in
their respective nations.

Bharat Lal, in his capacity as Chairperson of the Finance Committee of the GANHRI,
presented the financial report during the General Assembly in Geneva on May 7,
2024. The Assembly adopted the financial and audit report, approved the budget for
2024, and outlined strategies for fundraising.

Notably, alongside the NHRC, the Finance Committee also includes representatives
from NHRIs of the UK, Malawi, and El Salvador, the newsletter stated.

On May 8, Justice Mishra and Bharat Lal participated in the GANHRI 2024 Annual
Conference at Palais des Nations, Geneva, on 'Business and Human Rights: The
Role and Experiences of NHRIs'.

Addressing a session on 'Business and Human Rights Regulations - Towards a
Smart Mix', Justice Mishra highlighted India's endeavours to harmonise business
activities with human rights principles.
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He stressed the necessity of a balanced approach, encompassing both voluntary
and mandatory measures at national and international levels, to address the impacts
of business activities on human rights. Furthermore, Justice Mishra underscored
NHRC, India's initiatives, including the formation of a core group on business and
human rights and the issuance of various advisories, on different segments of
society and vocations, aimed at achieving a harmonious balance between
development imperatives and human rights for sustainable development.

On the sidelines of the GANHRI 2024 Annual Meeting, NHRC Secretary General,
Bharat Lal also took part in the NHRI Knowledge Exchange of Good Practices on the
theme, 'Forced Displacement and Statelessness: Knowledge Exchange on the roles
and experiences of NHRIs and opportunities under the Global Refugee Forum'.

At this session, Lal highlighted India's age-old practice of welcoming the stateless
and those who have been forcefully displaced. From Syrian Christians and Jews, to
Polish children who were given refuge during World War Il, India has been a haven
for the refugees since the pre-Independence era.

Lal also drew attention to the large number of citizens from Tibet, East Pakistan (now
Bangladesh), Afghanistan, Sri Lanka, and Myanmar who sought refuge in India after
Independence.

At the GANHRI Annual Conference, more than 80 NHRIs endorsed the 'Outcome
Statement on Business and Human Rights', reaffirming their commitment to
leveraging their mandates for human rights promotion, monitoring, and complaint
handling, particularly in the realms of environment and climate change, online civic
space and digital technologies, and a 'smart mix' of policy and regulatory measures.

The Outcome Statement also called for collaboration among NHRIs and UN partners
to support the implementation of human rights principles in business practices.
Additionally, Justice Mishra and Shri Lal also attended the annual meeting of the
Commonwealth Forum of National Human Rights Institutions (CFNHRI) in Geneva,
where NHRIs from Commonwealth countries convened to review CFNHRI's work
and strategize for the future, the newsletter added. (ANI)
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UPSC Key | Semiconductor, Hooch tragedy, NHRC and more

https://indianexpress.com/article/upsc-current-affairs/upsc-key-semiconductor-
hooch-tragedy-nhrc-and-more-9424159/lite/

Exclusive for Subscribers Daily: How are the semiconductor and NHRC relevant to
the UPSC Exam? What significance do topics like Hooch tragedy and Southwest
Monsoon have for the preliminary and main exams? You can learn more by reading
the Indian Express UPSC Key for June 30, 2024.
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West Bengal: Uf3 §7Td § I8 8@ W P T8 Afgar 1 e,
dordt aielt, AT & T § 9 ¥8T IRAT HTA..

https://hindi.newsroompost.com/india/a-woman-was-beaten-up-in-broad-daylight-in-
west-bengal-bjp-said-sharia-law-is-being-followed-in-mamatas-rule/99374 3.html

West Bengal: HIGT 9 SR G&R ®al, “URd DI CITHYT MId Iigd sma | iivan
SIETAd BT TRATADBT I AT §H Bt SAADHT ¢ | AU THAT S-on ARl &
forg aift=mg 81 Se § ST TR AT FT Dl ATHIFRIA el ¢ | &1 HHaT S0 39
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World News | Geneva: NHRC Chairperson, Secy-General Participate
in Global Human Rights Events

https://www.latestly.com/agency-news/world-news-geneva-nhrc-chairperson-secy-
general-participate-in-global-human-rights-events-6076274.html

Get latest articles and stories on World at LatestLY. NHRC has been actively forging
partnerships and collaborations aimed at enhancing human rights and quality of life,
while fortifying the National Human Rights Institutions (NHRIS).

New Delhi [India], June 30 (ANI): The National Human Rights Committee
Chairperson, Arun Mishra and, and Secretary General, Bharat Lal, participated in
various international meetings of the Asia Pacific Forum (APF) and the Global
Alliance of National Human Rights Institutions (GANHRI) in Geneva from May 5-9, a
monthly newsletter by the NHRC stated NHRC has been actively forging
partnerships and collaborations aimed at enhancing human rights and quality of life,
while fortifying the National Human Rights Institutions (NHRIs).

On May 5, Justice Mishra and Barat Lal participated in the Governance Committee
meeting of the Asia Pacific Forum (APF) of NHRIs, which reviewed its Mid-term
Report, Annual Operational Plan and Budget (2024-25), and APF
policies.Subsequently, on May 6, they joined the Regional Meeting of the APF, to
build strategies to bolster NHRIs in the region to uphold and safeguard human rights
in their respective nations.

Bharat Lal, in his capacity as Chairperson of the Finance Committee of the GANHRI,
presented the financial report during the General Assembly in Geneva on May 7,
2024. The Assembly adopted the financial and audit report, approved the budget for
2024, and outlined strategies for fundraising.Notably, alongside the NHRC, the
Finance Committee also includes representatives from NHRIs of the UK, Malawi,
and El Salvador, the newsletter stated.On May 8, Justice Mishra and Bharat Lal
participated in the GANHRI 2024 Annual Conference at Palais des Nations, Geneva,
on 'Business and Human Rights: The Role and Experiences of NHRIs'.Addressing a
session on 'Business and Human Rights Regulations - Towards a Smart Mix',
Justice Mishra highlighted India's endeavours to harmonise business activities with
human rights principles.He stressed the necessity of a balanced approach,
encompassing both voluntary and mandatory measures at national and international
levels, to address the impacts of business activities on human rights. Furthermore,
Justice Mishra underscored NHRC, India's initiatives, including the formation of a
core group on business and human rights and the issuance of various advisories, on
different segments of society and vocations, aimed at achieving a harmonious
balance between development imperatives and human rights for sustainable
development.On the sidelines of the GANHRI 2024 Annual Meeting, NHRC
Secretary General, Bharat Lal also took part in the NHRI Knowledge Exchange of
Good Practices on the theme, 'Forced Displacement and Statelessness: Knowledge
Exchange on the roles and experiences of NHRIs and opportunities under the Global
Refugee Forum'.At this session, Lal highlighted India's age-old practice of welcoming
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the stateless and those who have been forcefully displaced. From Syrian Christians
and Jews, to Polish children who were given refuge during World War Il, India has
been a haven for the refugees since the pre-Independence era.

Lal also drew attention to the large number of citizens from Tibet, East Pakistan (now
Bangladesh), Afghanistan, Sri Lanka, and Myanmar who sought refuge in India after
Independence.At the GANHRI Annual Conference, more than 80 NHRIs endorsed
the 'Outcome Statement on Business and Human Rights', reaffirming their
commitment to leveraging their mandates for human rights promotion, monitoring,
and complaint handling, particularly in the realms of environment and climate
change, online civic space and digital technologies, and a 'smart mix' of policy and
regulatory measures.The Outcome Statement also called for collaboration among
NHRIs and UN partners to support the implementation of human rights principles in
business practices. Additionally, Justice Mishra and Shri Lal also attended the
annual meeting of the Commonwealth Forum of National Human Rights Institutions
(CENHRI) in Geneva, where NHRIs from Commonwealth countries convened to
review CFNHRI's work and strategize for the future, the newsletter added. (ANI)
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ST1. faorg st &1 =a1: Fa1 7ga A g of 6 oS fRar 2

https://www.lokmatnews.in/blog/india/transformation-in-rahul-gandhi-after-2024-lok-
sabha-polls-b628/

3fferar Yg SR e ek P ASIG BT U S ¢4 & oy awra Wifgar w = de
I TIal, I e g fohadt 3R & fore =ra ghm | T8 O farem o SR & o,
TP IR T I9Q aY 9gd 8idt § Al T IR W Bt &1 A A1 i Tt 31 g Bt
91 g § & ofera 3 3row g iy 3 onf ugd 9 YH &l dis foar ik sE
15 a et BT U Hipt e § difor 3o o gHIfaat @ 81 g8 oI9S did ° Jgd
it B T8 BfY F71 & 7 fF I el  yrH g safad g1 3w srdyoe o
foRaRar @t Bt Bt +ff a1d B oIt @) €1 ITIA 2004 T WS W AT AT R e A
Ugd| 3P 91 10 I b Id! INBR @] Al 361+ HA1 U 781 el s el
TR U G IRBR BT Al B SHretra a3 4 | Taf fgga |

3fdd: 2017 B 9 UTCT & & T Qfch 2019 & AHIHT TG T HIUT DI T IRIoT &
§Te I8 ST ¢ faar oIk g1 fob fpdt 7w safed &) g SomieRt &+ =il oigi d
I9¢ # U A1 BT AT § ) 2014 & dIE HIOY & UMY Pig [9bed Iuasy gl gl Tl
1 wfaues o fo foesht ot ordf & U Sue &1 S0 ¥ HH 10 UfaRId Iie WK T 54
e BT Sfard 81 2014 T HIUY BY Badt 44 3R 2019 § Pad 52 e farelt o | Adr
gfaues Bt urrdT 81 et 212024 F TG T BT HI 99 TS et o Al & 79 H U &
ard T fob o1 g el A1 ufduel BT Ue WhR B a1 UG Y g §91T @2 Wgd
9 $9d U WeR a1 sfer I o 3igel & U=t 919 et I 37! s B
BT TEO BidT 81 311 AHIHT 3T B! Bl fh IWPR & U AoHitdd U §
A fauer ft 4R & ATl 1 3i1aTet 1 Ul HR @I

I9e 9am H fquer Heg ST Afd I8 9gd Agayul § o TganT WRIN & Iy g
AT | Farel U8 e § b Gre fpamt wify @ =rat < § 9fp Fara ue @ f e e
DI ATl FoH & g fpa-t srgafa firardht g1 fauer &1 sart qares Ive wifd I gar
qPhd § Afed g8 IR AdibdiAe gl ey $t iRt 8 f& 3 Jaufe
IABRY BT &T B IEA S 3T WA daR = Tbd ¢ fea § i wiasy & fow 37
> 1 G| AUl I8 @ b a1 ufquer & = § Iga midh U STe ugE U § e
TA & ARUR  GYTFHA g At & SHA-TrH 81| a1 ufaue &1 Hfae Y& e
21 98 R fauer &1 A 1 BT 81 5, 98 Ufeiah 3dbrde, Ufeids Sfexefd 3R TRede
FHHT St Tyl afafaal &1 e +ft grar 3|

ar ufauer @t Tyt yftieT Sgad dudla wfifaat ok ag= afifo & gt 81 uad4
ey @&, Ferg o g (Aetens), S Gadbar SN, S I AN,
clepuTe, gTd ST SR AT AFAIUGR SRINT & 3fehef B el i Fgfaai 3
o it g Rt 81 onft 9 g Hidt SR g et S € Uh-giR W dRd Tsg
10T AT @ &, b I8 T g1 feerey g fF 29d R aF & U 1Y §71 ot
Th-giR & Ufd 371 T fg g &1 |2 gielifch reag 3Ny fosar &l i dRg 4
e 4 3idl o o U IUY T IWie it aifchd saReid o forep = R=al d werd
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1 &) 3 IsHRoT & forg Siar 3 iRy mieh &Y o ¢ & ot 3R fobr T H A i @
3ms | g faarg Redl § ST @ aren §1 e A & NS UeuT &1 adl
3Ha § 9k 3 Feifa # of wifeR wafdd &1 T8 # wgd it & wHed SaaT St g
WM afe 3 sTH gwd gid 7 df YT g te uRus 991 & U H I I3 ugaH
HIH BN SR S AT D! BT BT TG B DI R HHI DIR IR B 8§, 36
FRRT Sard ¥ fre 87 g8 Hegy foran g b ga il sga 9HgeR Aar 81 S% &
Ioo B! G & o IBIH R S &1 THT1 1 7, o ave T iefisht iR fafarett 3 ot
R 3 fooRt @ Sl IHed €| waq Sral # SAd! Pis i 8 gl 3R S HI a
TERT 81 Ad| 8, I b dbfe-ic Bl AHR JMBR JdTd TS B I8 § b dad
& 1Y 9 ISl Bl SRex GURI [HATHART W HIAR dPb DI YR Site! I 301
i Seal 8 | IET & SR UbRI ¥ siddid BRd §U I bel oT fb J wga mieh
® 9gd NS ols ear 8. smA A Iga Mt A g1 ... 331 8, T e g e A
5 B 0 oIS fearg?
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ARG U dR1... B8 19 916 gl T &t g, NHRC & FIfed & 91g
g3 6 9T & g BT Joidl

https://navbharattimes.indiatimes.com/metro/delhi/other-news/delhi-aiims-done-six-
year-child-surgery-after-nhrc-notice/articleshow/111381247.cms

Y8R & SR & I8 d1d 3ifdhd HUR 30 I B! Jor! o [ TR & FJahr dHlc-
HTEH WRF 8 MY A A I% a8t Rk arie fya ¥ o1 grerifes grar € & oa 39
IR | I5i- HIfSAT B ar@n df NHRC 3 S dd §T TR D1 Aifeg 9ol fean forge
91 Std YR 3% = B Jo 1 7Ts...

7% feeelt: aRte U IRE, aRE U AR, ¥d g1 3 SiganT fhe ¢ fdd fUsd 6 aral
Y fI8R & IR & TH IRAR B! U4 T B! ol & forg foeah o I Rk arra
2 e & 2R 71a & A o9 3 ey WS & o a9 SR TR @t i el 3R wfRaR
D T & Wy (@IS ar URRYS RGeR Toik) & SiaeR] 7 HId 68 I & g DI
o] Bl

T 8 RT ATHAT

I & O sifed FUR &1 Fe1 8 & 396 s & o o fod &1 S
ot GRS 3P G H &g T 3R Y +ft W5t g W ! IS g3 1 ot aoig 4
R IRR T GA &1 IR ol il Y a1 81 UT QT UT| Sd 391 §l o HolH b1 gl
3 gd 35 AU I B! 39 SHHRI & IR T Gl Id1| 351 U g Dl g & g
T ¥ fearn| S8t iR 3 9Id 2019 H 60 FR ¥UY SR diF AT JA SHT IR & g
HeT 1| 30 9= DI M & fod S- a8 IRaR 3 U1 3R W &1 IqoH fohar dfeA
IP TI J AT 2024 3 7T Afch TR HI R ¥ b 37 dRG U dRra g et
el

NHRC & Hifed & q1¢ §5 oit

g1 o1 & OId I Hraa Hifean o 3 dl TILasR! 3 39 IR 93H od §U 19 I &l T
& P 9 HEl W HAad & Ay TR &R T 118 8 Ruld A7l NHRC &
T & 91 T B i gl 3R RUATA = g2 B Joil & forg il R foran| 3w
e HANTH & WHIR 8. FIH TAaR Bt S A 9 & fGdt BT TRkl 1|

T B Toig A NTST I g UT IGT T 9T

R T b WR T GA DT IR 31% F ol 811 WR I HIB! HHGIR g1 7T AT
BIeTd U &1 71T 9 b ora Ugd Sa1aT 9 g1 U1 8T YTl 3(d Fol & §1G o= & Hi a1
&1 Bel ¢ [ 3F ITHT F=a i TR 5= B aRE Qeahe UIg| a1 S b wfaR &
Sidex gag 11 o I IR IR T ddx T Y| gIUeR Iig di- Jof STaex - Far
% T 31 IO} T a 3@ 3t = B 24 T 48 °¢ F T IcU B 1 AT ] | $© dad
§1e 3 SR a8 | e o= fean S|
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TR U dRI... B I 91 gt TRT &1 fig, NHRC & NfeA F aI¢ g5 6 OTd &
= Bt Foidl

https://aimamedia.org/newsdetails.aspx?type=Share&nid=276969

IRIE U R, IR O R, o &1 3 Staan et § afe fUsd 6 adl 3 ferR &
IR & TP TRAR BT 30 T Bt Foit o o feeett T ¥ R aria g1 fia <@
R g1 &1 H 99 I gey Hifear & S a9 o TR &1 g gelt 3R AMHaR &1 T &
HAT (@IST TRRIS PR Tolkh) & SlaeR] 7 IS T AT & g Bl ol Pl |

¥ & T sifrd FAR &1 T & & I s & oFHod & fad &1 S
ot GRS 3P G H &g T 3R Y +ft T5t g W T IS g3 1 ot aoig 4
R IRR T GA 61 IR ol il Y a1 81 UT QT UT| Sd 3] §al i HolH b1 gl
3 gd 35 AU I B! 39 SHHRI o IR T Gl Id1| I5i U g Dl g9 & g
T # fearn| S8t iR 3 9Id 2019 H 60 FR ¥UY SR diiF AT FA SH IR & g
HeT 1| 30 9= DI M & fod S- a8 IRaR 3 U1 3R G &1 IqoH fohar afeA
ISP §1G Y el 2024 371 T AT TR DI R% J R 3% dRG U IRIG 51 et
Tl

NHRC & few & q1g §S Toiih:

g1 o1 O Oid I Hraar Hifean ¥ 3 dl TILasR! 3 39 W 93H od §U 19 A &l T
& (P T HE W {1 B Ay IR} @R T 118 | RUic A7l NHRC &
T & 91 T B i gl 3R RUATA = g2 B Joil & forg il F feran| 3w
gl TiCdTy & WheR 8. 9fed daaR & ¢ 3§ & fad &I o @i

TR Bt aoig A SUTST I A1 UT IGT YT I<T:

R T d WR T GA HT IR 31% F ol 811 WR I HIB! HHGIR 81 7T AT
TTATd T B T 3 {5 o Uael SuTal 9d el U7 g7 1| 3fd okl & 971G o= & Hf 19
&1 Bl ¢ [P 3F ST god1 Ht IR T B! dRe WAHE US| &1 ¢ b AR o
Sidex gag 11 o I IR IR T A T Y| gIUeR Iig di- Jof STaex A Far
% S B IO Iwd g1 3l T BT 24 F 48 B & U ICU H @1 T B | TS I
e 39 SR dTs H e & faar S|
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HHAT IS W AT ) arfear= 9o S 98 uR Afgdr 1 avgH |
fUeTs @1 AifST) IrRE, TRT 3@d I8 THIRMN- West Bengal Viral Video

https://lalluram.com/video-of-woman-brutally-beaten-in-the-middle-of-the-road-in-
west-bengal-goes-viral/#gooqg rewarded

West Bengal Viral Video: gfgw &Ma | o qsdh afge &1 aiferar it dRid (Talibani
punishment) § SREH I ferE &1 difa) Trwre Hifgar R arRd gan g1 BJP 3iTsct ¥d
28 3T AITd (Amit Malviya) 3 difSd &) 30 T ke R Ht R o g
difear & te Ty €S Afte 3R I3 & sReH I fiers HRdl ToR 311 38T §1 g
Hiolg Al & i o9 THRN <9 81 § 1 Bis Hft I8 39 gl &l S & o) a1 g
31| AT 3 gran fan § o ag fifear uftm dma & S fAoT R & deiaiaRR
cakd

o gt I P 3 A RIT T §U BT kf ST A St dShT Th AT B SR
¥ tie 381 8, IHT A dod B, ST 3o | SriTel & A ¥ AER |1 98 AU SUTH
THT & SRIT A 9y 31 & T 3are o ufig 81 S=i9 3R v fob aomd
Sumf faemass gHiigd YgHH &1 Bt g |

TMC & 3151 § TIRAT SIeTad

ST ATdig R T fd YR 1 At wniyd uffm sma § R sreredl ot
qRAfdpdT T 3favTd g1 IMfeT | TTH HHaT S Afgansit & fore sifi=my g sma &
HTA-STTRIT HT AR T8 |1 FT AT S0 39 e & A HRarg B a1
IHT FATd B oY a8 2 WMeeTal & ol Wat gs A2

et | Sre § &9 99 &1 e SRy

1 < fob SU9 Ugd 27 S &1 1T ATAdIT = YA THdT 9ol IR aTd 381d §T Ha]
7 f ufm e § Sed) IoHifae fEan fRiar &1 fawy |1 I=R 3Ru & ot fb
FHafaeR ford § ot urel @t te Afea sriddl & fAdw F= dier T 39 918
YR ST AT (STordt) & A1 YHg ISR 7 YhaR (28 ) B 3RIT T T foh
U3 ST & §d fogR o & quia S & Sad@! A 39! urdl & sfeqsiedd ddi
&I T digdl Adl & T ARUIC B

P AAIRSR AR &Y forar u=

UTEH ST faY=RIHT # faues 3 a1 gHg bRt 3 Bel fob IgiH e & IR # g
HAATYSR TANT (TTTISMR), AP Hfgel AT (TRISY) 3R AT SHeuisis
3TN (TeE) @) U R 25 9 @1 g g $ THER g SR I SuH i
PR DI AR1Y |
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IR AE SR ST & wfafAfy @1 Sa dRT, Hdt afganst ¥
fere w1 & ergw T

https://m.punjab.punjabkesari.in/punjab/news/representative-of-national-human-
rights-commission-visits-jail-1999888

AT (|Te): I AHAGR SR & Ul 7w e 3 aegR IS R
ﬁwm@mﬁﬁﬁ&maﬂﬁ$mq‘§’%l ST Sa gmicee fasa Ao A Gal
H1 e G WRTA | ufafAfd wewr R 3 sarn f 9@ SR 9 | dg
Piegigararad yarft afensit & THaER! & Wik & IR B & fon € |
ey e 7 9 # d¢ Hieaiganfaal g Haffa afgarst ¥ sadid s 37!
ot G|
dfedl &I IaIftd PRd gT He¥ R A Sid YRR &1 W81 dRd g Pal fb o o
TeA Al Siealearafaat afgamsit & I J udl Iaar g1 fF S U= 3% &R @jE
DI AU TeH oR QT § R Afed Hfedigaranad & o THg-99g IR Sriwd
Terferdt fopu o 3@ § 1fes wieel et o & a1 81 & a18 el Hg-d PR IP g 301
e 3 T S gob | RITTen 3 U Urashd Sie- &l Fel foe! Ufieur 3afe &H o,
s 3T Y St | U Higa dhl/garar o e T |

Afgen Sl I <1 fe & IR 4 g3 @t ardfia ot

TRaed ¢ & I AFafieR SmarT & ufaffy mewr R 3 afterg # smediey
PR & =u H B fHar g131R I=7 U & ufd AU iR exrHiFd & forg S siran
2| o ded Aot Al Sa, g & SR & SR 39 i &1 off 3= fovar mar
SH S W% Iud Al Bicaigaraniadl ¥ 399 Hd 8F &f 3dfid &1 39 a1
S TR 3R Sfeal 3 o fég & TR aer o7 feg 3iigia H 2Ha g1 &1 99—
foa|




